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SL
No.

Stafe Opening Adjusted 
1.4.1990

Overdraft of State 
as on 1,4.1991

18. Orissa 93.05 35.93

19. Punjab — —

20. Rajasthan 8.54 94.73

21. Sikkim*

22. Tamil Nadu 68.52 126.26

23. Tripura 25.41 11.45

24. UttarPradesh 35.21 160.16

25. West Bengal — —

Total 714.85 1138.71

 ̂Do not bank with the Reserve Bank of India.

Withdrawal off GranMn-akI to Primary 
Schools by Pune Cantonment Board

1475. SHRI RAM KAPSE: Will the Min­
ister of DEFENCE be pleased to state:

(a) whetherthe Pune Cantonment Board 
has withdrawn its shareof the Grant-in-aki to 
the primary schools within its jurisdictibn 
whk:h are mn by the voluntary agencies; and

(b) if so, the reasons therefor?

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR): (a) and (b). No. Sir. The 
Pune Cantonment Board has been oontrtb- 
uting its share of Grant-in-aidio such schools 
tocated within the Cantonment area.

Prtoes of NFY, PFY, AND PSF

1476. SHRI CHHITUBHAIGAMIT: Will 
the Minister of TB a iL E S  be pleased to

(a) whetherthe prices of Nyk>n Filament 
Yam, Polyester Filament Yarn and Polyes­
ter Staple Rbre have registered a fall in 
relatbn to the fair selling prices as worked 
out kiy the Bureau of Industrial Costs and 
Pr»es;

(b) whether the prices of raw material 
(both imported and indigenous) used in the 
productton of the saM items have undergone 
any change and if so, the reasons therefore; 
and

(c) the remedial measures being taken 
by the Government to ease the situatbn in 
the interest of consumers?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) While the seiring prfces of 
Polyester Staple Fibre and Polyester Rla- 
ment Yam are marginally above the Bureau 
of Industrial Costs nonnative prices, the sell­
ing prices of Nyton Filament Yam are pres­
ently bebw the normative prices of Bureau
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of industfUd Costs and Pricas.

TTw pricM of raw matwiais haw 
ineraaaad du« to incraaM in tha prieas of 
basic inputs.

(e) Govammant hava t>aan constantly 
raviawing and monitoring tha pricas of thasa 
fibraa/yams and hatra pariodicaliy convanad
fnOvunQB DOiwvSn C^nnOiS anu W68¥Ors
wkh a viaw to ansura raasonabla pricas of 
thasa Tbras/Yams.

Export of PharmaeauttealPyaduetate 
USSR

1477. SHRI RAJENDRA KUMAR 
SHARMA: WiH tha Ministar of COMMERCE 
baplaasad to state:

(a) whalhar tha axport of pharmaoaiAi- 
Md pmduets to flw USSR has baan nagli- 
gUa during ttw last two yaars;

(b) I  so. whathar any USSR team via- 
Kad India to discuss tha modalMas for this 
pufpoaa;and

(0) V so, tha dalaHs lharaaf ?

TH E MMISTER OF STATE OF THE 
MINISTRY O F OOMMERCE (SHRI P. 
CHtCiAMBARAM): (a) lie Sir, an ffia olhar 
handi aNporls of phamaoautiBals to USSR 
NaMi kieraasad f m  Rs. 81.9 crbra in 1988 
to fM. m .8  crbia in 1989 and Rs. dS8.5 
M M  In 1990.

(N iM (d).baligiebnflem U 8^hava
0W fi ▼ I8fnng inviBTrDrn nfiW lO Dinvioriraov
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i4 ti. SHfti f^ ililiA A  KUMAR 
Wi tha MMilor «f SURFACE 

M pMMi ta SIM

length of Stala Highways in Uttar Pradash 
convartad into National Highways during tha 
last thraa yaars?

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGOISH TYTLER): No State High- 
\way was indudad in tha National Highway 
grid in U.P. during tha last thraa yaars.

DIapoaal of Oonflaoatad Oooda

1479. SHRI RAJENDRA KUMAR 
SHARMA: WW tha Ministar of HNANCE ba 
plaasadtostata:

(a) tha stodc of confiscatad goods with 
tha Govammant as on Novambar, 1,1991;

(b) tha procadura adopted for disposal 
of these g o ^ ; and

(c)tha period by which tha above confis­
cated goods are Nkely to be disposed of?

THE MMISTER O F STATE IN THE 
M INISTRY O F FINANCE (SHRI 
RAMESHWAR THAKUR): (a7 Confiscatod 
goods worth Rs. 188.74ciOfasapprsximately 
were in Stock wkh the Customs Department 
on 30th September, 1991. The information 
iteut tha total stodt as on 1st November, 
1991, is being collected and wU ba laid on 
the Table of tha House.

(b) SelzadAionriM^ad gold and sHver 
are daposHad with tfw Government of India 
Mints. Trade goods are sold In publie ao- 
tens. Consumargoods are aoMm buHctoflw 
Natianil Oonawiters* Oa<«iparatlva Fadara- 
fian Md fltttaf fiooBSfativ# Soolaiias. Such 
goeidi ifa dso offeiad ftif «a(a ta miOtaty/
poHBwpw«"f7iniiairy ownMns. n  Sifiwi por*
lien a# eWifiielM eartiunwr goads are also 
ibid in faM through 6iiiiems ftttils ihaps 
an at fWt-eetna-flrat i arva baato. Priority Is 
|lvafttBbiil(Mliafor«Mtfflin04M«KMiu^

avow oMrorfliion oi mv gooos wmi ow


